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THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI SAWAI SINGH SISODIA):
(a) Yes, Sir. The question of simpli-
fying the procedure relating to the 
grant of approval under section 72A 
of the Income-tax Act is under con-
sideration of the Government.

(b) Government, vide their Press 
Note dated 6th October, 1981, have 
announced that the denotification of 

sick unitg will be considered only after 
Government have taken a view on 
nationalisation or other alternatives 
like merger with a healthy unit or 
restructuring in respect of the under-
takings being managed under the In-
dustries (Development and Regula-
t i o n )  Act. Government are, there-
fore, considering as an initial step, 
whether the undertakings being man-
aged under the H>R Act are to be 
nationalised or if other alternatives 
can provide a solution.

(c) Yes, Sir.

(d) As announced in the Press Note 
dated 6th October, 1981, the adminis-
trative Ministries have been assigned 
a specific responsibility for preven-
tion and remedial action in relation 
to sickness in industrial sectors with-
in their respective charge.
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Execution of New Steel Plants at 
Paradip and Visakhapatnam

]040. SHRI SONTOSH MOHAN 
DEV:

SHRI BALASAHEB VIKHE 
PATIL:

Will the Minister of STEEL AND 
MINES be pleased to state:

(a) whether it is proposed to create 
separate companies to undertake the 
execution of the new steel plants at 
Paradip and Visakhapatnam; and

(.b) if so, the details thereof?

THE MINISTER OF-COMMERCE 
AND STEEL AND MINES (SHRI 
PRANAB MUKHERJEE): (a) Yea, 
Sir.

(b) The procedural formalities for 
the setting up of the companies are 
under way. Details can be furnished 
after the companies have been regis-
tered.




